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I would like to know from the hon.
Home Minister, why the police secu-
rity which was provided in the inter-
State buses, .,

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY). Mr.
Narayanasamy, you are making a
Special Mention. You have made
your point. Anyway, carry on.

SHRI V. NARAYANASAMY: I am
asking the Home Minister.

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): How will
he be in a position. ..

SHRI V. NARAYANASAMY:. He
will give a reply through a letter.

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY). All right.

SHRI V. NARAYANASAMY: Sir,
the point I am making ig this. This
was an inter-State bus. It was a
Delhi-boung bus. The Delhi Adminis-
tration is under the control of the
Home Ministry. Therefore, I am rais-
ing the issue. Why wag the security
which was provided in the buses ply-
ing on inter-State routes withdrawn?
Why were the passengers not check-
ed? Sir, it was only because of the
callous attitude of the administration
that this incident has taken place,
this gruesome incident has taken
place.

Then, the relief which has .been
given to the victims' relative ig very
meagre. T am very particular on this
point. Rs. 20,000 has been given by
the State Government. I would re-
quest the Home Minister to increase
the compensation amount to the fami-
lies of the deceaseq and to the in-
jured persons. Further, the Home
Minister shoulg immediately see that
full security is provided in the buses
plying on iter-State routes, in Har-
yana, Delhi, Punjah ang other terro.
rist affecteq areas,
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debugger.”
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They have been continuously con-
demning the previous Government.
‘:Ehey say that it was the Congress
Government which brought thig law.
Yes. It was the Congress Govern-
meént which brought this law. But it
was meant for the smugglers, It was
meant for the terrorists, But this Gov-
ernment do not need this law be-
cause they are the friends of the
smugglers. They are the friends of
the terrorists, Therefore, how can
they use the law against these people?
They will pot use it against them.
They cannot use it against them.
Therefore, they are using it against
their own party people. That is the
only way they can usg this law to
their own advantage, Now they say
that they will go in for a CBI enquiry,
they will go in for this enquiry and
that enquiry, but I strongly suggest
that we must have a House
Committee under the chair-
manship ol an opposition leader
Mr. Dipen Ghosh must be a party to
that, at least he should be a member
on that Committee.

Here we talk of high-value politics.
Mr. Hegde had to resign but no Cong-
ress Minister had to resign for this
kind of a thing. Shri Unnikrishnan,
our hon. Minister, also comes from
the same State, (Interruptions) He
is from XKerala. He comes from the
neighbouring State with the same
culture.

SHRI <= ARANGIL . SREEDHARAN
(Kerala); I am on a point of order.
He cannot say that the culture of
Kerala ig a culture which supports
bugging. It is the neighbouring State.
(Interruptions) He said that the
neighbouring State has the same cul-
ture. What does he mean by that?
Those of us who belong t, this State
haye a very high culture. (Interrup-
tions) . !

SHRI SANTOSH BAGRODIA: Do
you want me to reply to them. 1 need
your ruling, Sir.

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): No, no,
you make your special mention All
these matters were discussed in the
morning. You confing yourself to the
gpecial mention only.

[RAJYA SABHA]
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SHRI SANTOSH BAGRODIA: It
you want me to reply to him, I will
do that.

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY):. No. Yon
please Jo on.

SHRI SANTOSH BAGRODIA: How
can the sanctity of a citizen of this
country ke maintained under thig king
of Government? We talk of the sane-
tity, the sanctity of privacy, sanctity
of sccurity, sanctity of free speaking,
talking, sanctity to work, but is it
really being implemented? (Intei-
ruptions) . I am talking about phone-
tapping only.

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY). You are
not confining yourself to the special
mention. You are talking about cul-
ture of the people of the country, they
know whose culture is what.

SHRI SANTOSH BAGRODIA: Ycu
told me not to speak about that and
you are replying to him. Even Shri
Vajpayee mentioned...

THE VICE-CHAIRMAN:
come 1o the special mention.

SHRI SANTOSH BAGRODIA: 1}
am on the special mention, Shri Vaj-
payee mentioneq ont the phone-tapping
today. This was discussed for two
hours in the House today. I reques:
teqd the Chairman to let me speak on
that.

THE VICE-CHAIRMAN (DR. 3.
VIJAYA MOHAN REDDY): You need
not repeat what hag already been dis-
cussed in the House.

SHRI SANTOSH BAGRODIA: 1
am not repeating, I am only saying
that this has been discusseq by many
Members ang I request once more that
this phone-tapping must be chetked
and whoever hag done it, action must
be taken against him.

Please
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